Part-A) Updating PAN while renewal of license in FBO login

1.. After logging into the FBO's Foscos account, the user should click on the "Renewal" tab located on the
right side of the screen, then select the "Proceed" button as shown below.
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4. Wed 12th January 2023, Renewals of License and Registrations have been made instant [without requiring the approval of authorities]. View Order

5. Food Businesses can now renew their License/Registration even after the expiry date till 120th day with payment of penaltyView Order

6. Order regarding Capping of Maximurm Penalty due to non-submission of Annual Returns [for FY 2021-22 onwards]. Annual Return filing and payment of penalty [for FY2021-22 onwards] has been made mandatory prior filing renewal application of their license by
Manufacturers and Importers.See Order
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2.. Clicking on the "Proceed" tab will open the following window, which provides the option to update the
"PAN," as shown below.
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Part-B) updating PAN during modification of license

1.. After logging into the FBO's Foscos account, the user should click on the "Modification" tab located on the

right side of the screen, then select the "Proceed" button as shown below.
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In case, your License does not gt listed here for modification, you might have already applied for Modification/Renewal of License and the application will be under either incomplete or submitted application bin on the Dashboard.
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Registration Certificate

Note:-
In case, your Registration Certificate does not get listed here for modification, you might have already applied for Modification/Renewal of Registration Certificate and the application will be under either incomplete or submitted application bin on the Dashboare
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Note Instant Modification of License: Manufacturers can now get their license instantly modified, in case of addition of Non-High Risk Standardised Food Products.View Order

2..50 for Mandatory Modification of old methodology License (intially granted from FLRS portal) or migration of State License for Manufacturing of Nutraceuticals and related products wef 01.04.2022View Order
3.Food now retain the number even i case there is requirement of change in premise address, by applying moification of their existing icense/registration View Order

4. Enabling Food Businesses to modify/migrate their State License to Central License or Central License to State License without changing the license numberView order
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Clicking on the "Proceed" tab will open the following window, which provides the option to update the

"PAN," (under Premises Detail) as shown below.
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Note: The above information will be printed on the license; make sure there is no typo mistake.0nce you click on Save & Next button your information wil be saved and in case you exit the system,you can continue the submission process from the list of incomplete
applications on Home page.
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Note: 1. Instant Modification of License: Manufacturers can now get their license instantly modified, in case of addition of Non-High Risk Standardised Food Products View Order

2..50P for Mandatory Modification of old methodalogy License (initially granted from FLRS portal) or migration of State License for I wef 01.04.2022 View Order
3. Food businesses can now retain the same license/registration number even in case there is requirement of change in premise address, by applying modification of their existing license/registration View Order
4.Enabling Food Businesses to modify/migrate their State License to Central License or Central License to State License without changing the license numberView order
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Kind of Business: Trade/Retall - Retailer Expiry Date: 02-02-2025

License Modification
Kindly select the details you want to change:
Company Name/Address within same Distrct)/Kind of Business/Production Capacity etc. (with Modification Fee of s

1000 + differential fee (if any)) {including Mandatory Modification of License for selection of products as per FOSCoS
Methodology)
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Note: The above information will be printed on the license; make sure there is no typo mistake.Once you click on Save & Next button your information will be saved and in case you exit the system,you can continue the submission process from the lst of incomplete
applications on Home page.




Part-C) Updating PAN by visiting FBO's profile section after login as shown below.
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Clicking on profile section of FBO, following window will be opened with provision to update PAN as shown
below.
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